
THE HIGH COURT OF MEGHALAYA 

AT SHILLONG 

N OTIFI C ATIO N 

Dated, Shillong __ November, 2017 

NO.HCM.II/123/2015/ ___: ll is hereby notified lo all concerned lhat 

I I th December, 2017 (Monday) is declared as I-Ioliday in the High Court of Meghalaya 

and Subordinate Courts on Account of "Nongkrem Dance". 

--­
REGISTRAR GENERAL 

~ · 
Memo. NO.HCM.Jl/123/2015/~23 A /2t,J5A Dated, Shillong d6f Noven1ber, 2017 

Copy to :-

/. The Joint Registrar-cu1n-Secreta1y to Hon 'ble the ChiefJustice. High Court 
of Meghalaya, Shillong. 

2. The Private Secreta,y to Hon 'bfe Mr. Justice S.R. Sen, High Court of 
Meghalaya, Shillong. 

3. The PA to Registrar General, High Court ofMeghalaya, Shillong. 
4. The PS to Advocate General Meghalaya, High Court ofMeghalaya, Shillong. 
5. The District & Sessions Judge, 

Shi!long/ Jowai/Nongpoh/Nongstoi n/WilI iamnagar/Tura/ A 1npati. 
6. The Director, Meghalaya State Judicial Academy, Shillong. 
7. The Registrar, High Court ofMeghalaya, Shillong. 
8. All Deputy Registrar, High Court ofMeghalaya, Shillong. 
9. All Assistant Registrar, High Court ofMeghalaya, Shillong. 

I 0. The ChiefTranslator (lie Statione,y), High Court ofMeghalaya, Shillong 
11. The Public Relatir;ns Officer, High Court ofMeghalaya, Shillong. 
12.J}re'Systerns Analyst, High Court ofMeghalaya, Shillong for uploading the 

t./"'same on the official ivebsite. 

13. The Superintendent (Judicial), High Court ofMeghalaJ,a, Shillong. 
14. The President/Secretary, Meghalaya High Court Bar Association, Shillong 
J5. The President/Secreta,y, Shillong Bar Association, Shillong. 
16. Notice Board. 
17. Officefile. 

REGISTRAR GENERAL 
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